
[19 March, 2005] RAJYA  SABHA 

Need for Removal of Railway Track from Jodhpur to Fidusar in 

Rajasthan 
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Need to Regularise the Services of Border Home Guards in Rajasthan 
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 Need to stop misuse of VIP/WIP Residential Premises in Delhi 

SHRI S. P. M. SYED KHAN (Tamil Nadu): Thank you, Mr. Deputy 

Chairman Sir. My Special Mention is regarding the request to stop misuse of 

VIP/WIP residential premises in Delhi. 
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RAJYA SABHA [19 March, 2005] 

Sir, there is no doubt that the residential areas of VIP/WIPs in Delhi are 

well-maintained, with good ambience and beautiful lawns, by the civic 

authorities, namely, NDMC and CPWD. But, at the same time, it is noticed 

in the North Avenue that several functions are taking place, almost everyday, 

with tents and loudspeakers, which are, to my knowledge, not concerned with 

any MPs or VIPs. The lawns in the North Avenue are used for the purpose of 

holding such functions, including marriages by strangers. This kind of 

commercial activity in the North Avenue is considered to be serious, taking 

into account the security cover to the VIPs. The left-outs after the functions 

are over, remain unclean, result in in bad smell. This would lead to health 

hazards to the public. The noise pollution arising out of the use of 

loudspeakers is also a nuisance there. 

In the circumstances, I would urge upon the Government to look into the 

matter and take necessary steps so as not to allow persons other than the 

occupants of the VIP areas to hold any functions, there in order to provide a 

better environment for the VIPAA/IPs. 

SHRI N. R. GOVINDRAJAR (Tamil Nadu): Sir, I associate myself with 

the Special Mention. 

Permission to install a statue of Chhatrapati Shivaji Maharaj at 

Meghdambri, Raigad Fort 
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Demand for release of adequate assistance from National Calamity 

Contingency fund and foodgrains for drought affected areas of 

Kamataka 

SHRIMATI PREMA CARIAPPA (Kamataka): Sir, my home State, 

Karnataka, was reeling under severe drought conditions for the last few 
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